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Manoj Misra, JJ.), 2024 SCC OnLine SC 6038

Ashok Kumar v. State of U.P., (Vikram Nath and Satish Chandra Sharma, JJ.), 2024 SCC OnLine SC
6029

Baby v. State of Haryana, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine SC 6009
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Augustine George Masih, 1J.), 2026 SCC OnLine SC 112
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SC 6039
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Daljinder Singh Sandhu v. Chandan Ram, (Sudhanshu Dhulia and Prasanna B. Varale, JJ.), 2024 SCC
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Deen Dayal Chauhan v. State of U.P., (Surya Kant and K.V. Viswanathan, JJ.), 2024 SCC OnLine SC
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Viswanathan, JJ.), 2024 SCC OnLine SC 6006
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SC 6022
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Sharma, JJ.), 2026 SCC OnLine SC 108
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SC 6030
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OnLine SC 6034
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Kamal Jaswantlal Sheth v. State of Maharashtra, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2024 SCC
OnLine SC 6036

Mithun Paswan v. State of Jharkhand, (Hrishikesh Roy and Prashant Kumar Mishra, JJ.), 2024 SCC
OnLine SC 6027

N.K. Dwarakanath v. M. Manjula, (B.V. Nagarathna and Augustine George Masih, JJ.), 2024 SCC
OnLine SC 6004

Niraj Jain v. Collector, (Sanjay Kumar and K. Vinod Chandran, JJ.), 2026 SCC OnLine SC 115

Pardeep Kumar v. State of Punjab, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC OnLine
SC 6031

Pradeep Mohan Chaudhary v. State of U.P., (Aniruddha Bose and Sanjay Kumar, JJ.), 2024 SCC
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Premium Transmission (P) Ltd. v. State of Maharashtra, (Pankaj Mithal and S.V.N. Bhatti, JJ.), 2026
SCC OnLine SC 113

Raj Kumar Ghosh v. Jyoti Biswas, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC
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Raj Kumar Ghosh v. Jyoti Biswas, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC
110

S. Rajaseekaran v. Union of India, (J.B. Pardiwala and K.V. Viswanathan, JJ.), 2026 SCC OnLine SC
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Union of India v. Om Prakash Meena, (Hima Kohli and Ahsanuddin Amanullah, JJ.), 2024 SCC
OnLine SC 6016

Vinay Kumar Mishra v. Union of India, (Bela M. Trivedi and Pankaj Mithal, JJ.), 2024 SCC OnLine
SC 6018

Vishnu Kisan Lakhe v. State of Maharashtra, (Vikram Nath and Satish Chandra Sharma, JJ.), 2024
SCC OnLine SC 6005

X2 v. State of Kerala, (Dipankar Datta and Manmohan, JJ.), 2026 SCC OnLine SC 114
Yallappa v. Parawwa, (M.M. Sundresh and S.V.N. Bhatti, JJ.), 2024 SCC OnLine SC 6020
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Aditya v. State of U.P., (Chawan Prakash, J.), 2025 SCC OnLine All 8511

Amrendra Kumar Singh v. U.P. Rajkiya Nirman Nigam Ltd., (Prakash Singh, J.), 2025 SCC OnLine
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Ankita Singh v. State of U.P., (Chawan Prakash, J.), 2025 SCC OnLine All 8510

Anupam Kumar Mishra v. State of U.P., (Alok Mathur, J.), 2025 SCC OnLine All 8543
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